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Alleged threat to the life of a NCP leader

Ǜी हुसैन दलवई (महाराÍĘ) : सर, महाराÍĘ मȂ बहुत सारे नेताओं और काय«कतɕओं पर हमले 
होने लगे हȅ।  अभी वहां एन.सी.पी. के एक िवधायक, Ǜी िजतेÂğ आËहाड, जो मंĝी भी थे, को मारने की 
धमकी दी गई है।  नथूराम िवचार मंच के ज़िरए उनको एक पĝ आया है और पĝ मȂ उÂहȗने कहा है िक 
दाभोलकर और पानसरे के बाद अब आपका नंबर है।  आप हमारे िखलाफ जो बोलते हो, वह बंद करो।  
पĝ मȂ उÂहȗने यह िलखा है।  महोदय, यह पĝ नहȒ है, यह Ģितªा पĝ है और यह नाथूरामचĎ है, यह 
महाराÍĘ  नाथूराम गोडसे  के िवचारȗ का है, ऐसा उनका कहना है और उनकी हमारी किमटमȂट है।  
यह बात उÂहȗने डायरे¯ट कही है और एक िवधायक के बारे मȂ कही है।  अभी तक कोई पकड़ा नहȒ 
गया है।  न दाभोलकर का खूनी पकड़ा गया है, न पानसरे का खूनी पकड़ा गया है।  तो यह धमकी आई 
है।  महाराÍĘ के जो बड़े ȋचतक हȅ, उनको भी इस तरह की धमकी आई है, िजस पर पुिलस ने कोई 
काय«वाही शुǘ की है, ऐसा मȅने सुना है, लेिकन  महाराÍĘ  मȂ  इस  तरह  से   होने   लगा  है।    ‘टीवी 9’   
के    िरपोट«र,   गणेश जाधव के  ऊपर महाराÍĘ के जालना िडȎÎĘ¯ट मȂ सȅड मािफया के लोगȗ ने 
हमला िकया, इसका मतलब यह है िक सारे अखबारȗ के ģीडम ऑफ ए¯सĢेशन पर हमले हो रहे हȅ, 
लेिकन महाराÍĘ सरकार इसके बारे मȂ कुछ नहȒ कर रही है।  मȅ कȂ ğ सरकार से िवनती करता हंू, 
खासकर होम िमिनÎटर से, िक आप इसमȂ इंटरवीन कीिजए और िकसी भी हालत मȂ आदमी की िवचार 
ĢिĎया को बंद करने की कोिशश करने वाले लोगȗ को कड़ी से कड़ी सज़ा दीिजए, यह मेरी मांग है, 
थȅक यू।

Ǜीमती रजनी पािटल (महाराÍĘ) : महोदय, मȅ Îवयं को इस िवषय के साथ सÇबǉ करती हंू।

Ǜी के.सी. ¾यागी (िबहार) : सर, मȅ इस िवषय के साथ एसोिसएट करता हंू।

Ǜी मोहÇमद अली खान (आंĠ Ģदेश) : सर, मȅ भी इस िवषय के साथ एसोिसएट करता हंू। 

SHRI AVINASH PANDE (Maharashtra): Sir, I associate myself with this issue. 

DR. K.P. RAMALINGAM (Tamil Nadu) Sir, I associate myself with this issue. 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: The names of all those who associate may be added. 
Yes, Mr. Jesudasu Seelam. 

Non-release of funds to Polavaram Project in Andhra Pradesh

SHRI JESUDASU SEELAM (Andhra Pradesh): Sir, I rise to mention in this House 
the injustice done to Andhra Pradesh because of non-implementation of the Andhra 
Pradesh Reorganisation Act. Sir, with regard to Polavaram Project, a national project,  
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[Shri Jesudasu Seelam]

capital building and other promises pertaining to both Andhra Pradesh and Telangana, we 
have given a notice—all four of us have given a notice— that this should be discussed in 
the form of a Short Duration Discussion.  Chairperson has agreed.  You have been kind 
enough to agree, but unfortunately in yesterday’s BAC, this could not be included. 

MR. DEPUTY CHAIRMAN:  You say only about Polavaram Project, which is your 
demand. 

SHRI JESUDASU SEELAM: Polavaram Project is included in the entire package, 
Sir. This Government promised that they would implement and release the money.  This 
money is to the tune of  `16,000 crores, which has to be released.  Sir, this is only the tip 
of the iceberg.  All the provisions of the AP Reorganisation Act have to be implemented.  
This Government lacks commitment.  This is where we are hurt.  That is why the House 
should discuss.  If the House permits, this should be included in the next week’s Business 
because it cannot be postponed.  I will come separately on it when we discuss the Budget 
and tell you about the meagre allocation and tokenism that they have shown.  That is 
a different thing.  On the other hand, the Chief Minister of Andhra Pradesh says, “My 
wings are cut. How can I fly?”  So, this is an allegation against one another.  The State 
Government says that the Centre is not cooperating and the Central Government says that 
the State Government has not given proposals.  Sir, there is a fix because of which people 
of Andhra Pradesh are suffering.  People are antagonised, they are agonised.  I seek the 
protection from the Chair that this subject should be included for discussion.  Why I 
am saying this is that four of us have given in writing.  You said, “We will give time.”  
The Chairperson also said that he would give time.  Unfortunately, in yesterday’s BAC 
meeting, it did not find place.  I urge this House to include.  There is a provision that with 
consensus this can be included in the next week’s schedule.  Sir, I want you to kindly take 
the sense of the House and discuss the AP Reorganisation Bill because the Government 
has failed. (Time-bell rings)  I have thirty seconds more. Sir, you made a commitment.  
You told that it would be done.  I am sorry. ...(Interruptions)... I am insisting that you 
should include it, Sir. ...(Interruptions)... We have to include it because people of both 
of the States, Andhra Pradesh and Telangana, want justice. The provisions incorporated 
in the Act should be implemented as promised by all the leaders on 20th February, 2014.  

Sir, we want that it should be included. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Your time is over. ...(Interruptions)... Allow Shri 

K. N. Balagopal.  ...(Interruptions)... Please allow Shri Balagopal. ...(Interruptions)... 

Matters raised  with permission



 [13 March, 2015] 33

Don’t encroach on his time.  ...(Interruptions)... Mr. Hanumantha Rao, you sit down. 

...(Interruptions)... Only what Mr. Balagopal says will go on record; nothing else will go 

on record. ...(Interruptions)...  

SHRI V. HANUMANTHA RAO (Andhra Pradesh):  Sir, I associate myself with 
this issue. 

DR. K. V. P. RAMACHANDRA RAO (Andhra Pradesh): Sir, I also associate myself 
with this issue.

SHRI P. BHATTACHARYA (West Bengal): Sir, I also associate myself with this 
issue.

Ǜी हुसैन दलवई (महाराÍĘ) : महोदय, मȅ माननीय सदÎय के व¯तËय से Îवयं को संबǉ करता 
हंू।

Ǜी नरेÂğ कुमार कÌयप (उǄर Ģदेश) : महोदय, मȅ माननीय सदÎय के व¯तËय से Îवयं को 
संबǉ करता हंू।

Ǜीमती िवÃलव ठाकुर (िहमाचल Ģदेश) : महोदय, मȅ माननीय सदÎय के व¯तËय से Îवयं को 
संबǉ करती हंू।

Ǜी अिवनाश पांडे (महाराÍĘ) : महोदय, मȅ माननीय सदÎय के व¯तËय से Îवयं को संबǉ करता 
हंू।

Ǜी पी.एल.पुिनया (उǄर Ģदेश) : महोदय, मȅ माननीय सदÎय के व¯तËय से Îवयं को संबǉ 
करता हंू।

Ǜी रंजीब िबÎवाल (ओिडशा) : महोदय, मȅ माननीय सदÎय के व¯तËय से Îवयं को संबǉ करता 
हंू।

Ǜी वीर ȋसह (उǄर Ģदेश) : महोदय, मȅ माननीय सदÎय के व¯तËय से Îवयं को संबǉ करता हंू।

Ǜी मोहÇमद अली खान (उǄर Ģदेश) : महोदय, मȅ माननीय सदÎय के व¯तËय से Îवयं को 
संबǉ करता हंू।

चौधरी मुनËवर सलीम (उǄर Ģदेश) : महोदय, मȅ माननीय सदÎय के व¯तËय से Îवयं को संबǉ 
करता हंू।
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